
FEBRUARY 23, 1886 

what .tepi do the government· pro-
pose to take to realise these bills? 

Sbr! Satya Narayan Sinha: The 
statement is to lOme extent correct 
that out of these arrears, a larae 
.moLlnl is due in Delhi and out of 
that perhaps more than fifty per cent 
Is due from the ministries .... (lnt",,-
rupHons). 

Sbrl RIlDea: Why should not the 
Ministers pay your Ministry? 

Sbr! Saty. Narayan Sinha: We are 
pursuing the matter ...... (Interrup-
tions). my dear friend .... (lnte,.,.,.p-
tions). 

Shrl Su.endrlUlalb Dwlvedy: Sir, 
this is objectionable; he shOUld 
address the Chair. 

Mr. Speaker: The han. Leader of 
the House IS provoked by Members 
to address them directly. I have ask-
ed hin, not 10 do so. 

Shrl A. P. Sbarma: Just now he 
said that connections are being dis-
connected. Why were not thc con-
nections cut oft BO far when the 
arrears are 110 heavy? 

Shrl Jaranatha Rao: Step. are belD' 
takpll. I might inform the House that 
in OriSSA and in Calcutta connections 
had been disconnected bKauae 
arreors had not been paid in time. 

Indutrlal Safety (Jonferenee 

+ 
-111. Shrl Ram Harkb Ya ... : 

!'Ihrl Madhu ...... y.: 
Sbrl"~: 
Shrl Narayan Reddy: 
Shrl ViRhr"m Pruad: 
Sbrl Rama.!bwar Tantla: 
Sb.1 Hlmablngka: 
Sbrl Bbacwat lba AMII: 
Silft M. I,. Dwtvedl: 
Sbrl S. C. S ....... ta: 
Sbrl Suboclh Rallada: 
Shrl P. C. 8or-'l: 
ShrlmaU Sav,"1 Nlpm: 
Sbrl Sbree Nara,... Du: 
Sbrl Yuhpal SI .... b: 
Sbrl R. S. Pandey: 
!lbrl Mohammad EUu: 

BIIrI larjoo Pandey: 
Sbr! IndraJlt Gupta: 

Will the Minister of Laboar, Emp-
loymeat and Rehablllta&loa be pleas-
ed to state: 

(a) the results at the All-India 
Industrial Safety Conference held in 
Delhi on the 11th, 12th and 13th 
December, 1965; 

(b) whether any new legislation or 
creation at a new machinery is con-
templated to give effect to the deci-
siBns at the Conference; and 

(c) if 10, the details thereof? 
The Deputy Minister In the Min ... 

try of Labour, Employment and Reba-
bDilation (Sbrl D. R. Chavan): (a) 
The main object of the President's 
Conference on Industrial Safety was 
to highlight the importance of safety 
in indust'Y by brinein, together 
representatives of managements. 
worker., Government and others 
engaged in research and training 
in sufety and i. occupational health 
problems. The conterence divided 
itselt into six working IIroups. The 
main recommendations of the confer-
ence are 8S follows:-

(i) The responsibiLty for safety 
is that ot management with 
the active and fun co-opera-
tion of workers and .... ith the 
sanctian and support of the 
Govf'l"nmC'nt. The consensus 
at opinion was in favour 01 
setting up a National Safety 
Council of India with ade-
quate represpntaticm of all 
Interesll. The details of the 
proposed Council were Ie!! for 
discussion at a meeting of • 
tripartite body like the f».and-
ing Labour Committee. 

(jj) Occupational Heallh Services 
at places of employment 
sh<luld be let up. 

(b) Yes. It is proposed to set up 
a N ationa I Safety Counell of India 
to cater to the intprests of indu.trlel 
Imd occupations other than mlnlna 
for which a National Council already 
exilts. 
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Sbri S. C. llamaata: When the 
National Safety Council will b. 
re,lftered and be,lrlldo function, may 
I know whether It will deal with the 
.afety mealures in coalminel, rail-
way. and airways also? 

Sbrl .JaIJl"D 1tuD: It bas been 
.tated In the ftatement Itself that it 
will be for Industriel other than the 
coal induftry for which a National 
Safety COll'llcU already exl.u, and 
for tbe railway. they have thalr own 
arrangements. Theretore, it will b. 
for Induftries other than coalmlnes 
and the rallwaYI. . 

CIOllUft of ID.1IStrlea .ae to 8bor1ap 
of "'II' \llaterIaJ 

+ °151. 5br1 R. O. Daile,: 
Sbri 51 .......... ar Prua4: 

Will the Minister of Lalloar,' Bmp-
10,_1 .... 1tellabllHau. be plea.-
ed to .tate: 

(.) whether it is • fact that the 
Committee set up by his Minlltry h .. 
dlleuas.d tbe queatlon about the crllil 
created by the closure of lOme of th. 
textile induatrral unlu and allo 
en,lneerl ... Donlerrou. metal.. •• 
eleetrlc:allDdustriea owinll \» \.he 
paucity of raw materials and Ihoria ... 
of forel.., exchan ... ; aDd 

(b) it 110, what exact measure. hi. 
Ministry I. contemplating to meet the 
problem of retrenchment. resulting ID 
the unemplo,."ent of large aectlon 
of labour in different Industrial units! 

The Depal, MlDJster ID the MIDla-
try of Labour, EmpiDymeat ... Reba-
bllltatioD (8br1 D. B. Cba" .. ): (a) 
Ye., Sir . 

(b) The Government have made all 
possible efforts to avoid closure of 
Induftrial units. Textile units which 
have closed down or are about to 
cloSe down are taken over, after due 
Investi,ation, under the Industries 
(Development " ReBUlation) Act. In 
regard to cloaurea cauaed by Ihortap 
of Imported raw material. steps have 
been taken to effect an equitable 
distribution of acarce raw material., to 
!formulate Import IUbstitutlOll pro-
grammes Uld to exPBlld the Indlpnoua 
fabrication of machinery Uld com-
ponenta. 

At the recent _lion of the 8tand-
in, Labour Committee It· was agreed 
tbat In cases of c101W'8 and mass re-
trencbment there should be three 
months' notice to the workers as well 
as to the Government and that In c_ 
of lay-off one month', notice should be 
,Iven except where the giving of IUch 
notice wal not poaslb1e owinl to ex-
i,aneiea beyond the control of the 
employer. 

8bl'l It. O. Daile,: Mey I know It 
these textile units have been closed 
due to mismanagement in the ll'IIits 
or because of the credit aqueeze b)' 
the Reserve Bank? What· ia the 
extent of unemployment? 

8br1 D. B. CbaVUI: It il on account 
of dnanclal dlfIlcultie. and also in 
certain cases because of miamana,e-
ment. Unemployment would be 
about 20.000 worken. 

Shrl It. O. Dabe,: The closure of 
non-ferrous units lead. to unemploy-
ment in other sector. of the industry. 
Is ,overnment aware of thla and the 
need to provide the neceasary forell" 
excbange for Importing the raw mate-
rials? Otherwise, It will create • 
chain of _pio)'1ll8Dl. 




